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SANCHI UNIVERSITY OF BUDDHIST-INDIC STUDIES

Sanchi, District-Raisen ,
Established under Act 1, 2013 of 2012

ADMISSION RULES AND PROCEDURE
Short title and Commencement

These rules shall be called- as "Sanchl Umversﬂy of Buddhlst Indlc Studles Admrssmn Rules
and Procedure 2016" and shall be applicable for admission in Programmes/Courses as may be
required from the date of its notification, Repugnant or contrary to these rules shall be
considered as null and void for admission in any programme/course offered by the University.

Definitions and Interpretations -

‘University’ means the Sanchi University of Buddhist-Indic Studies, constltuted under the
Sanchi University Act, 2012, d

L

‘Application Form’ means the prescribed form under these rules to be filled- -up by the candidate
online/offline for adm|55|on to Sanchi Umvers1ty of Buddhnst—mdtc Studaes T

f .

i i, ey -r. o g
'Fore:gn Nationals' meansfmtlzenskofi\éll cou'i'tr es ofh r*than-lndla who are not of Indlan origin

‘ U Ay /‘—-3',? ‘_'._-1%. .
'Persons of !ndaa Qngrn (PI@Jf.aEPerso chav:r?@.:torelr n*é- i'ﬁfz{er@ship (except" Pakistan and

F)

BangladeshMou “NR statu‘“ﬂvﬁ a5 \Ieo eign "Pas3poitiat the time of sending
ol A \ T8 A ‘ﬂ vy 2

application,J onsadsratl? ?r?admlssrorgand\gurmguthef(pe i0 fshl‘ﬁm

anyonelbog volf h‘itsgher aren}g« “am}‘on’k ,boﬂr ﬁhlslhzf' randpe%ﬂt 3’
citizen(s) E,WJ,‘S'? by . vnrtue M mej);:éﬁl ne ofjj '“-r
szenshlp;Actgggss (Act No. 570 19?,5):-

él" ,defmg |on g}\fen in the sec

'WRI. Non ﬁesu ident Indian as erdng, en
1961.16. ‘NBIESS d:dat%ea@s,a ca;jdldatwhﬁs. axchild/wardsofithd person who has the

‘NRI status' as defined under section 6 of the Income Tax Act

<or. was)lar'e ’(or were)

‘Central Admission Committee’ means Central Adwssuon Commﬂtee of the Unwersuty made
under this rule for admission for various programmeslcourses

‘Departmental Admission Committee’ means Department Admission Committee of the
School/Centre/Department made under this rule for constltuted for regulating the admission
process at the SchoollCentreIDepartment level.

‘School’ means an academic school of the University. -
‘Centre’ means an academic centre of the University..
‘Department’ means an acaderﬁic department of the Uhiversity

'Qualifying exammat.ron means exammatlon on the result of which a candidate becomes
eligible for admlssron

‘Entrance Exam.rnanon means an examination conducted by the University for Admission in
any programme/course as per the ordinance.
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“Viva-voce’ means actual face to faceé examination of the candidate who shall qualify written
examination of the University.

‘Notification’ means release of any written information by the competent authority of the
University.

‘Registration’, means enrolling a candidate whose name is listed in merit list of successful
candidates of the University.

‘Enrofiment’, means process of admitting any qualified candidate from merit list or otherwise of
admission in any programmelcourse offered by the University.

‘Admission’ means seeking entry against any programme/course under various
School/Centre/department.

‘Recognised University/institute’ means one which offers courses as per the norms of the
council/fcommission constituted or order bodies of Government of India for regulation and good
quality education.

‘Controller of Examination’ means officer of the University who shall be responsible for
examinations and related works of the University.

‘P.G. Programmes’ qual:fymg examination means 10+2+3IGraduate Course from any
recognised University/Institute. :

‘M. Phil. Programmes' uali mea s P.G. Course from any recognised
Universityllnstitute APy :_ r £

- -‘13:-1"‘ ! .‘ﬂ";;.!—‘ﬂ— X 7 .
‘Ph.D. Programmsj qualufyl g:Exammatlons means. P-G' (M Ph .Course from any recognised

o
Ty

>
L)

Unlversnyllnstltﬁ‘ ‘5};@"‘5" "t;‘

e G
‘Website’ meAns ofﬁ_clal \;v,eﬁéf'e of’thexﬁ'rixversn?" \-}"' :
0
s“é% E‘n" fAf‘ “‘1
T sesa il
dmission Rules for:P.GZ M. Phi I and Ph.D. Prog_mmes\

1 T

2A

KAl * |
= N

[
These rules aré applicable for al Indlgr{ “and, f\og‘elgn national for admission in P.G., M.Phil. and
Ph.D. Programmes of me/Lguverﬁlty dddnionél cohdmons for ad@lssnon pplicable for foreign
nation(s) are deaﬁ. with separatelyq gpf A1 N_ .c,

Eligibility Criteria:

Minimum 55% marks (50% marks in case of SC/ST/OBC candidates) or equivalent gfade are
essential in qualifying examination for admission in P.G., M.Phil. and Ph.D. Programmes from
a recognised University/Institute.

Minimum 60% marks shall be essential in the entrance examination overall (Written and Viva-
voce), while minimum 50% marks shall be essential in the written and viva-voce separately for
General/OBC candidates. However, 50% marks shall be essential in the entrance examination
overall (Written and Viva-voce), while minimum 40% marks shall be essential in the written and
viva-voce separately for SC/ST candidates.

Prohibition of Admission to the candidates:
If a candidate convicted by the court of law in India or outside or
If a charge sheet has been presented against the candidate or

If verifiable allegations against the candidate, concerning misbehaviour /beating of
students/officers/ employers or :
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8.2
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If the candidate has been debarred or found in unfair means by the university or any other
university shall not be eligible for admission.

If a candidate against whom disciplinary action has been taken or

If any candidate has been admitted to any course in the University he/she shall not be eligible
to pursue any other full tlme course simultaneausly in this or in any other Unlversntyllnstttutlon

The notification for admission in the programmelcourses shall be released online/offline by the
Central Admnssuon Committee.

Central Admission Committee

The composition of the “Central Admission Committee” shall be as follows:

1. Vice-Chancellor BN Chairman
2 Pro- Vice chancellor Member :
3. Deans of all Schools o . Member
4. One SC/ST member nominated by the Registrar . Member

{Not below the rank of any officar! Assistant Professor).

5. - Deputy Registrar / Officer Incharge (Academics) Member Secretary

 51 1 In the absence of Vlce-chance or\Pro-vice chancellor shall be the chairman of the

The Quorurfio *‘Ce, jral “"‘ ‘Ff(ﬁ'or%ﬁl eé’;‘.ﬁ IT'
The tenure& rtlfy 'Cent:}y ) ZP‘;@}

Adynss:on emm&t’ee
Functlons’- o J o !;f"'

-~

s .
5.4.1 The iCo en ral Admissio —;goﬁﬁ;tt’é’ %Il:%erwew and g:ntro

iss Hhe entire admlssu)n
process SoF Al Progfammés/Coliries St Dniversity.

5.4.2 The Central Admission Committee shall advertise and offer application forms
lonllnelofﬂme for each Programmeleourses of SchoolleentresIDepartments

5.4.3 The Central Admission Committee shall also receive the filled application forms and get
.these processed

5.4.4 The Central Admission Committee shall initiate the process of enrollment.

5.4.5 The Central Admission Committee shall constitute the Departmental Admission
Committee.

Departmental Admission Committee:

The composition of “Departmental Admission committee” shall be following-

1 HOD/Centre in-charge Chairman
2 One Professor' nominated by V.C. (From other School) Member
3 One Professor nominated by Dean (From other School / Centre /

Department) Member
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6.2
6.3
64

4  One SC/ST Nominee nominated by concerned Dean. Member -
~ (Not below the rank of Assistant Professor) '

5 Assistant Registrar / Officer Incharge (Admissions) Member Secretary

6.1.1. In the absence of Professor, Vrce-Chancellor shall nominate Associate/Assistant -

Professor.
The Quorum of Central Admission Committee shall be 50% of the total members.

The tenure of Departmental Admission Committee shall be of one academic yeér.

. Functions:

6.4.1  The Deparimental Admission Committee shall scrutinize the received application forms

from Central Admission Committee for each Programmes/Courses as per eligibility
‘requirements of the University.

'6.4.2 The Departmental Admission Committee shall make a list of eligible candidates for

‘respective Programmes/Courses and forward it to controller of examinations for the
entrance and viva-voce examination. - -

T Reservatlons

7.1

7.2

7.3

7.4

8.2

8.3

will be reservedj{or the ppys cally]
~ above. Cang |dates clalmlng admtssﬁ

Reservatron of seats in programmelcourses offered by the Umversrty shall be in accordance

~ with the policy of Madhya Pradestr‘Govem &n e benefit of reservatron shall be avallable

it radesh

only for the candldates wrthdhe;,domrcrle of: Madh
?""f-%-:‘— 5

Of the total seats,

belongmg to Schédule Caste'q SC a‘nd Schedule Tribés; ST) respectlvel
¢\‘ Ey y
| AR o

ogramme!cou se ?;arseaf’ §ﬁall be.resee.

Of the total seatsus;,

H in, : ey '*“-J .
category (excep are,ln jieagw }‘“’, jf\' “‘ ) v**ﬁ A

Physrcally E cgppe Gne!.gﬁ_a’r_ cVer and aﬁo’\}e ‘basisH each programmelcourse
nd

i R

2310

Drsabrhty Cee lfjcate from the Medlc‘salpaloard pf the\&oncerned Drstnct

e “r.’.

”1

- Specral pr&wsrons for adrﬁﬁssrop toPh. qurogra\mme :

Admission to Ph.D. programme of the University will be done twice a yearl e. July and January
based on the results of the Entrance Test and Viva-voce which shall be conducted by the
University only once a year.

12.5% seats are reserved for the candidates who are en1ployed as Assistant
Professor/Research Officer in the recognized University/lnstitute. Such candidates are
exempted from the entrance examinations; however m:nlmum 60% marks are mandatory in the
Vva-voce examrnatron

Candidates who are employed shall be requrred to produce Leave Sanction Order issued by
the competent authority of their respectlve Umversrtyl Instrtute for a penod of two years at the
trme of regrstratlon

.Pagedof9
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Section-B

ADMISSION PROCEDURE

Admission procedure shall have following components-

1. The controller of examinations shall forward the final merit list (category wise) to the Central
Admission Committee for each Programme/Courses in which entrance examination has been
conducted.

2. Pre-admission Procedure;

21 The Central Admission Committee shall forward the final merit list (category wise) to respective
Departmental Admission Committee of concerned Programmes/Courses of the University to
carry out the admission process.

22 The Departmental Admission Committee shall release first list of eligible candidates (category
wise) for each Programme/Course. The list shall also be forwarded to the concerned unit of the
University for uploading the same on the website of the University.

23 The number of candidates in the released list as mentioned in clause 2.2 of section-B shall not
be more than the intake capacity of the concerned Programme/Course.

2.4 It is mandatory for the candidates in t s merit list (category wise) either to register online for
admission or to confirm admission b; e-mail within 7 days from the date of release of merit list

by Departmental Admissio _Qo‘rf‘ -pltee = ol 2
25 Registration rocess‘shai ::% com Ieted.. vh n re is fafee shall be deposited b the
g P f ,L.,.t=k P W g p ¥

Committee.

26 Registration Lsha

prograrnme Durse"as fi ed'b

g/"{ L‘/’" ‘i , !-; 3
27 The Departmefft Adm: sslon S ommurce /shall rgleasqtﬁ;?secon d.
third list, |f§=,qmr 4h (A U{ ¥/

P
2.8 The numbe of andidates in the "se?mdlth{;d rqgased list (category‘ ?e) shall not be more

than the vacani{ seats of { e;ﬁ:st
335(:5 7 ey 5% HaId: \\\«
29 The candidates of the second /third list (category wise) shall also abide by clause 2.4 and 2.5

of Section-B.

\. =
not."b 9; : Programme/Course fee of the

Ii;".étegory wise} and the

210  The candidates who shall register online or have confirmed their admission by e-mail and
deposited the registration fee within 7 days from the release of list shall only eligible for
admission in the Programme/Course.

2.1 If any candidate fail to register online/offline within 7 days or fail to deposit registration fee
within 7 days from the release of final merit list, his’her candidature shall be treated as
cancelled.

3. Admission Process:

3.1 The Departmental Admission Committee shall release the list of all registered candidates
(category wise) for each programme/course to join the admission process in the academic
campus within 7 days from the release of the list. The list of registered candidates shall also be
forwarded to the concerned unit of the University for uploading on the University website.

3.2 The departmental admission committee shall call the qualified candidates in order of their merit
and category for reporting and document verifications as per clause 7 of section-B.
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3.4

3.5

3.6

3.7

3.8

42

4.3

4.4

4.5

‘money, no other fees shall be refunded by the University.

‘and 2.5 of sectlon BY L7 ‘\’ ,. :t'-i }

L N ey
‘ After the a% misslon of” the cg%ldgtg aﬂﬁme\ﬁ‘number shall®

After reporting, document verification and eligibility satisfaction, the Departmental Admission
Committee shall issue a provisional letter of admission to the selected candidate.

The candidate shall deposit the remaining fees on production of provisional admission letter at
the fee counter of the University or through online on or before the deadline which will be
decided and declared by the Departmental Admission Committee of the University.

in case of non production of relevant document(s)/mark sheet(s) the Departmental Admission
Committee of the University can consider such case and allow the provisional admission by
receiving an undertaking from such candidate that he/she must submit the required document
on or before 15 days.

In case of non production of required documents as per clause 7 and 3.5 of section-B, histher
provisional admission shall be treated as cancelled and except fees pertaining to caution

\

If the candidate could not be able to report on or before the stipulated date and time of -

admission in any programmefcourse of the University, hisfher candidature shall not be
considered for the next list.

\

In case of natural calamlty and extreme medical emergency dlrectly related to the candldetes
the Departmental Admission Committee can consider the reason to be given in writing (on
production of Medical Certificate from Chief Medical Officer of the concerned'District)'in such a

2 == X . A
If the seats remal vac nt 2 rogrammeou‘r thegepartqnental Admission Committee
with the permlssu:m -of Cen ral Admlssro “Comm:ttee can‘release Re fourth list for admission to

£y A
the concerned:g,{ogrammelcourse ’J _e,\qg_r,l @ﬁe‘é\ln‘_ourt -“hst-»shat jalso ablde by clause 2.4

Wy Gﬁggf :““‘1

In case, anotEe F|stt’s mg releaséa,_ —,the‘ H%Qﬁrfwe ,,.|ssmn Commlttee the

b
J -— 3 o St
candldates§ I'_Qe ablé‘lqg} FJ/ clause 44"‘1‘%2_5’ of ;ectiop-,B‘, -
™ ’

i

Once all fhe 'seats of any Pro‘g’rarﬁrilf*nelc%lurt\\e of the Umversnty 3l
admlssmn process for that par cular P-;agrammefCourse shall be overSXs

e issued by Central
Admission Commlttee the University.

Enrollment number shall be unique to every candidate of all the programmelcourse offered by

the University.

All the decisions taken in relation to Admission to any programme/course by the Central
Admission Committee of the University shali be final and binding on all concerned.

Applications/ inquiries received for admission received by the candldatel third party shall not be
entertained and shall be categorically rejected. -

DOCUMENTS IN ORIGINAL REQUIRED AT THE TIME OF ADMISSION‘
a. Transfer Certificate. '

b. Migration Certificate, if passed from a umversuty other than Sanchi University of
Buddhist-Indic Studies.

{To be submitted not later than 30 days for Indian Nationals from the date of admission)

c. Character Certificate.
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3.3

4.2

4.3

4.4

The central admission committee can allow more foreign nationals for admission in P.G., M.
Phil and Ph.D. programme/course in the condition when seats remain vacant and vice-versa.

Eligibility and Qualification

Foreign/NRI students shall be exempted from the entrance examination being conducted by
the University, however Viva-voce examination shall be mandatory. The qualifying marks in the
Viva-voce examination shall be 50%.

The minimum educational qualification for admission of Foreign/NRI candidates in various
programmes of the University is same as for Indian candidates.

In case of Ph.D. programme clause 8 of section-A shall be applicable.

Students, who have qualified from Foreign Universities or Boards of Higher Education,
recognized as equivalent by the Association of Indian Universities (AlU) are eligible for
admission. When required, a reference shall be made to AlU to check the equivalent.

4.5 Candidates admitted to any course in this University shall not be eligible to pursue simultaneously

6.1

6.2

any other full time course in this or in any other University/institution.

- - ot
Admission Procedure Lo Iy
. '-".l'.: ot iy o

oE. 1
The admission of Foreid !"‘ g s da‘t §I}g! AP D[y :- Py grammelcourse as per clause 3,
A Q‘a dla c amns-s al'lfé‘é‘pp cabi 5.
' shali'{éfw E:Ibe:mgnust of o] egn]N hcandidates based on viva-

Cep;@l‘éxariﬁnaﬂqp &Qrp‘t@e Crd T%‘;

s‘é{‘!\g ’{ﬁél },'psifcaﬁqéff; }\dm,lss;o gnINRI candidates.

D A}' THE TlM»,—.’.OF-ADN};s‘SIo . =

Controller of E?
voce examin

DOCUMENTS‘ﬁEQUI

After obtaifing:tje pmwsnonal ellglblhlb'letfer(‘%e following require ave to be fulfilled:

T )
/'f,( } . \l\\
. /&"}"&%‘* -%
6.1.1 Fulltime rogrammesgq e daAag: '

Visa:

All the Foreign/NRI students shall require a student visa endorsed exclusively to
Sanchi University for joining full time programmes/courses. No other endorsement
is acceptable. Students willing to join a research programme shall require a research
visa endorsed to the University. The visa should be valid for the prescribed duration of
the course. Visa is not required for NRI students.

6.1.2 Short Term Programme/Courses

Students enrolled in full time courses, in some other institutions/universities, do not
require a separate visa for joining short term programmes/courses provided that their
current visa is valid for the entire duration of the course.

No objection Certificate

Foreign/NRI students willing to join any P.G. / M. Phil. or Ph. D. programme/ course of the
University shall have to obtain security clearance from the Ministry of Home Affairs and the
approval of Department of Secondary & Higher Education, Ministry of Human Resource
Development, Government of India prior to admission.
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6.3

6.4

Medical test

All Foreign/NRI students shall have to undergo a medical fitness test including HIV test and
other contagious disorders before taking admission.

Medical Insurance

All Foreign/NRI candidates should take a medical insurance policy to meet the expenses of
medical treatments (which are not available in the University health centre) for the period of
stay at the University. A copy of the insurance policy should be submitted at the time of
admission.

DOCUMENTS REQUIRED IN ORIGINAL AT THE TIME OF ADMISSION

a.

b.

Transfer Certificate.

Migration Certificate, if passed from a unwersuty other than Sanchi Umversnty of
Buddhist-Indic Studies.

(To be submitted not later than 90 days for Foreign/NRI candidates from the date of
admission)

Character Certificate

High School Mark sheet and Ceftificate /equivalent Certificate.

Intermediate {10+2)-M3r. sheet,and_éCert-i‘ Ci télequivalent Certificate.
dﬁ%ﬁﬁ%ﬁﬁiﬁ"?ig*h
Date of Bm%ﬁ_ ertificate’in .case.of afteryt
=é“-.;..l'

Mark sheet ,and ‘Prowsmn a}
attested Byes “&"J N

Afﬁdawt related ac?demn apsi! between yea ofnpassmg and the  next
admlssnon ﬁ:ﬁ_\\ %ﬁ

Eq g%: M3
Anti ragging Cemf cate.
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